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agriculture, irrigation, power and the
socia]l serviceg sectors, including the
revised minimum needs programme.

(¢) and (d). The West Bengal Gov-
ernment suggested that the guidelines
should first be referredq to the NDC.
It has been explaineq to the State
Goveronment that the NDC having ap-
proved the major objectives and
generally welcomed the proposals get
out in the Draft Plan in furtherence
of thege objectives, it was now neces-
sary te proceed to the formulation of
detailed State Plans, and the guide-

lines issued by the Commission will
facilitate this.
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Lock out in Hindustan Aeremastics
Limited

484. SHRIMAT] PARVATHI
KRISHNAN: Will the Minister of
DEFENCE be pleased to state:

(a) whether there was a lock out
recently mn Hindustan Aeronautics
Limited, Lucknow;

(by if so, the details thereof;

(c) whether thig lock out was fol-
lowed by the workers strike; and

(d) if so, what were the demands
of the workers?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
SHER SINGH): (a) Yes, Sir.

(b) On the 26th May, 1978, a Mem-
ber of the supervisory staff of the
Lucknow Division of Hindustan Aero-
nautics Ltd., wag assaulted by a work-
man. Following a complaint to the
police by the officer, the workman was
arrested. Consequent upon the arrest
of the workman, the workers gf the
Division resorted to tool down strike
and agitation from 27th May, 1978 and
thereafter the situation continued to
be tense. Ag the management of HAL
apprehendeq threat to life and pro-
perty and founq that production acti-
vity could not be carried on, they dec-
lared lock out of the Division with
effect from the mid-night of 4/5th
June, 1978.

Subsequently, ag a result of a bi-
partite settlement arrived at between
HAL anq the workers Union, the lock

out was lifted with effect from the
first shift on the 19th June, 1978.





